CONTINUED FROM PART 1

INTRODUCTION

In view of the recent amendment made in the Designs (Amendme, ROIO8 with effect from 17/06/2008,
Publication of the matter relating to Designs is being publishata Official Journal of The Patent Office.
This Journal is being published on weekly basis on every Friday cowbangarious proceedings on Designs
as required according to the provisions of under Rule 22, 25, 27 and 39 oéslyn DQAmendment) Rules,
2008. All the enquiries on this Official Journal and other informatiomegsired by the public should be
addressed to the Controller General of Patents, Designs & Tvldks. Suggestions and comments are

requested from all quarters so that the content can be enriched.

The Patent Office Journal 15/01/2010 911



REGISTRATION OF DESIGNS

The following designs have been registered. Theyanow open for public inspection. In the followingeach entry the Date of
Registration is shown. The Priority Number, Priority Date and Priority Country are also shown.

Design Number 208194

Class 02-04

1)Bunny Poly Plast (India)
C-16, Site A, Slkandra Industrial Area, Agra, U. P., India

Date of Registration 02/02/2007

Title Sole for Footwear ,
Priority:- |
NA

Design Number 210884

Class 26-06

1)Honda Motor Co., Ltd.
1-1, Minami-Aoyama 2-Chome, Minato-ku, Tokyo 107-8556, Japan

Date of Registration 19/06/2007
Title Rear Combination Lamp of Automobile
Priority:-

2006-035005 20/12/2006 Japan

Design Number 211059

Class 02-04

1)Bunny Poly Plast (India).
C-16, Sitea, Slkandra Industrial Area, Agra (U.P.), India.

Date of Registration 06/07/2007
Title Sole for Footwear
Priority:-

NA
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Design Number 212357

Class 13-03

1)Schneider Electric New Zealand Holdings Limited
11 Moncur Place, Middleton, Christchurch, New Zealand.

Date of Registration 13/09/2007
Title Plug
Priority:-

408835 13/03/2007 New Zealand

Design Number 212358
Class 13-03

1)Schneider Electric New Zealand Holdings Limited
11 Moncur Place, Middleton, Christchurch, New Zealand.

Date of Registration 13/09/2007
Title Plug
Priority:-

408835 13/03/2007New Zealand

Design Number 212499
Class 14-03

1)Motorola, Inc.
1303 East Algonquin Road, Schaumburg, lllinois 60196, USA

Date of Registration 14/09/2007
Title mobile phone
Priority:-

29/277,979 15/03/2007 U.S.A.
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Design Number

212500

Class

14-03

1)Motorola, Inc.

1303 East Algonquin Road, Schaumburg, lllinois 60196, USA

Date of Registration

14/09/2007

Title

mobile phone

Priority:-
29/281,706 29/06/2007 U.S.A.

Design Number

213071

Class

26-05

1)Led Lighting Fixtures, Inc.,

617 Davis Drive, Suite 200, Keystone Technology, Park VI,

Morrisville, NC 27560, USA

Date of Registration

26/10/2007

Title

Lighting Device

Priority:-
29/279,351 27/04/2007 U.S.A.

Design Number

213086

Class

24-04

1)McNeil PPC, INC.,
199 Grandview Road, Skill

man, NJ 08558, USA

Date of Registration

26/10/2007

Title

Sanitary Napkin

Priority:-
29/279,318 26/04/2007 U.S.A.
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Design Number

214266

Class

09-07

1)Seaquist-Loffler Kunststoffwerk Gmbh
Lofflerstrasse 1, 94078 Freyung, Germany.

Date of Registration 16/01/2008
Title Closure
Priority:-

000758727 16/07/2007 OHIM

Design Number 214267
Class 09-07

1)Seaquist-Loffler Kunststoffwerk Gmbh
Lofflerstrasse 1, 94078 Freyung, Germany.

Date of Registration 16/01/2008
Title Closure
Priority:-

000758727 16/07/2007 OHIM

Design Number 214553
Class 23-01

1)Toyox Co., Ltd.,

4371, Maezawa, Kurobe-Shi, Toyama-Ken, Japan. .
Date of Registration 05/02/2008
Title Hose
Priority:-
NA

The Patent Office Journal 15/01/2010

915



Design Number

214554

Class

23-01

1)Toyox Co., Ltd.,

4371, Maezawa, Kurobe-Shi, Toyama-Ken, Japan.

Date of Registration 05/02/2008
Title Hose
Priority:-

NA

Design Number 214555
Class 23-01

1)Toyox Co., Ltd.,

4371, Maezawa, Kurobe-Shi, Toyama-Ken, Japan.

Date of Registration 05/02/2008
Title Hose
Priority:-

NA

Design Number 214556
Class 23-01

1)Toyox Co., Ltd.,

4371, Maezawa, Kurobe-Shi, Toyama-Ken, Japan.

Date of Registration

05/02/2008

Title

Hose

Priority:-
NA

¥4
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Design Number 214558

Class 23-01

1)Toyox Co., Ltd.,
4371, Maezawa, Kurobe-Shi, Toyama-Ken, Japan.

Date of Registration 05/02/2008 AN NN RNR AR
W N T T T A T T T T T T

Title Hose

Priority:-

NA

Design Number 214642

Class 14-03

1)Samsung Electronics Co. Ltd.
416, Maetan-Dong, Yeongtong-Gu, Suwon-Si, Gyeonggi-Do, Korea| |

Date of Registration 08/02/2008
Title Portable Phone
Priority:-

30-2007-0051884 14/12/2007 Korea(South)

Design Number 214836

Class 14-03

1)Koninklijke Philips Electronics N.V.
Groenewoudseweg 1, 5621 BA Eindhoven, The Netherlands

Date of Registration 21/02/2008

Title Parent Unit for Babyphone
Priority:-

000776588-0002 21/08/2007 OHIM

The Patent Office Journal 15/01/2010 917



Design Number

214862

Class

09-03

1)Nilkamal Limited

Survey No.- 354/2 & 354/3, Near Rakholi Bridge, Silvassa - Khanve

Road, Village Vasona, Silvassa (D & N. H.), (U. T.) India

Date of Registration 25/02/2008
Title Box
Priority:-

NA

Design Number 214873
Class 23-01

1)Festo AG & Co.,

Ruiter Strasse 82, D-73734 Esslingen, Germany.

Date of Registration 25/02/2008
Title Choke Valve
Priority:-

000778469 25/08/2007 OHIM

Design Number 215248
Class 23-01

1)Crompton Greaves Limited

6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 03

Maharashtra, India.

Date of Registration 12/03/2008
Title Tank
Priority:-

NA
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Design Number

215470

Class

08-03

1)SMK Co., Ltd.

830-5, Ooi, Tsukui-Cho, Sagamihara-Shi, Kanagawa,

Japan.

Date of Registration 25/03/2008 @_ﬁ N
Title Chisel

Priority:-

2007-025820 25/09/2007 Japan

Design Number 215508

Class 12-08

1)Suzuki Motor Corporation.,
300 Takatsuka-Cho, Minami-Ku, Hamamatsu-Shi,

Shizuoka-Ken, Japan.

Date of Registration

26/03/2008

Title

Automobile

Priority:-

2007-26319 28/09/2007 Japan

Design Number 215909

Class 13-03
1)ABB Technology AG

Affolternstrasse 52, CH-8050, Zurich, Switzerland

Date of Registration

16/04/2008

Title

Circuit Breaker

Priority:-

000809934 17/10/2007 OHIM
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Design Number 215910
Class 13-03
1)ABB Technology AG

Affolternstrasse 52, CH-8050, Zurich, Switzerland

Date of Registration

16/04/2008

Title

Front Panel for Circuit Breakers

Priority:-
000809934 17/10/2007 OHIM
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Design Number 215918
Class 13-03
1)ADC Gmbh

Beeskowdamm 3-11, D-14167 Berlin, Germany.

Date of Registration

16/04/2008

Title Cross Connect Block
Priority:-

20274/2007 16/10/2007 Australia

Design Number 216203
Class 24-04

1)Vectura Delivery Devices

Limited

1 Propect West, Chippenham, Wiltshire SN14 6FH, UK
Date of Registration 06/05/2008
Title Inhaler
Priority:-

000831730 23/11/2007 OHIM
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Design Number

216265

Class

14-01

1)Samsung Electronics Co. Ltd.

416, Maetan-Dong, Yeongtong-Gu, Suwon-Si, Gyeonggi-!

Do, Korea.

Date of Registration

09/05/2008

Title

Dvd Receiver

Priority:-
NA

Design Number 216266
Class 14-01
1)Samsung Electronics Co. Ltd.
416, Maetan-Dong, Yeongtong-Gu, Suwon-Si, GyeobBggiKorea
Date of Registration 09/05/2008
Title Speaker [ A
LT
B
.
Priority:- I ¢'
NA | B
I T
B
Design Number 216334
Class 23-01

1)Fitt Toyox Co., Ltd.,
4371, Maezawa, Kurobe-Shi,

Toyama-Ken, Jap

" T T

Date of Registration 15/05/2008
Title Hose
Priority:-

2007-36216 28/12/2007 Japan
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Design Number 216335

Class 23-01

1)Fitt Toyox Co., Ltd.,

4371, Maezawa, Kurobe-Shi, Toyama-Ken, Japan.

Title Hose
Priority:-

2007-36215 28/12/2007 Japan

Design Number 216401
Class 06-08

1)Mainetti (UK) Limited
Annfield Estate, Oxnam Road, Jedburgh, Roxburghsh
Scotland, TD8 6NN, UK

Date of Registration 22/05/2008

Title Garment Hanger

Priority:-
4005380 23/11/2007U.K.

Design Number 216431

Class 23-02

1DAJAY TYAGI.,
M/S. SARKAR INTERNATIONAL, 82, BIMA NAGAR, F-302,
ANAND BAZAR, INDORE, MP, PIN-452001, INDIA. 2)M/s Sarkar
International

Date of Registration 27/05/2008

Title Natural Water Conditioning System
Priority:-

NA
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Design Number 216699

Class 10-02

1)Titan Industries Limited
Tower A, Goldrn Enclave, Airport Road, Bangalore-560 017, India.

Date of Registration 16/06/2008

Title Wrist Watch

Priority:-

NA

Design Number 217055

Class 02-04
1)Alert India.,

C-1, S.M.A. Industrial Estate, G.T.Road, Karnal Road, Delhi-110 03
India.

w

Date of Registration 09/07/2008
Title Sole for Footwear
Priority:-

NA

Design Number 217215
Class 09-01

1)Hindustan Unilever Limited
Hindustan Lever House, 165/166, Backbay Reclamation, Mumbai-
400020, Maharashtra, India

Date of Registration 17/07/2008
Title Container with Pump Dispensing Nozz|
Priority:-

4006617 18/02/2008 U.K.

The Patent Office Journal 15/01/2010

923



Design Number

217263

Class

11-02

1)SHRI ATUL KANT GUPTA,

SMT. RACHNA AGRAWAL AND SMT. MADHULIKA

GUPTA.,

VIBGYOR OVERSEAS, 2/60, MAKHAN LAL PLAZA,

PUTURIA MAHAL, YAMUNA KI
INDIA. 2)Vibgyor Overseas

SHRI AJAY AGARWAL,

NARA ROAD, AGRA, UP,

Date of Registration

22/07/2008

Title Decorative Article
Priority:-

NA

Design Number 217366
Class 23-01

1)Victaulic Company

4901 Kesslersville Road, Easton, Pennsylvania 18040, United S

of America

tates

Date of Registration

25/07/2008

Title

Nozzle Coupling

Priority:-
29/303,126 01/02/2008 U.S.A.

Design Number

217401

Class

13-03

1)Su-Kam Power Systems Ltd
Plot No. WZ-1401/2, Nangal

'Raya, New Delhi-110 046, India

Date of Registration

28/07/2008

Title

Battery Equilizer

Priority:-
NA
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Design Number 217942
Class 25-01
1)Roxtec AB

Po Box 540 (Street address: Rombvagen 2) SE-371 23 Karlskrona,

Sweden

Date of Registration

18/08/2008

A Frame for Pipe Penetration and Cable

Title Entries
Priority:-

000879713 15/02/2008 EUROPEAN UNION

Design Number 218072

Class

08-06

1)M/s Jay Shakti Metal

4, Ankita Industrial Area. Patel chowk, Dhebar Road (South),

Gujarat-India

Date of Registration 25/08/2008
Title Handle
Priority:-

NA

Design Number 218086
Class 08-06

1)Solar Industries

Aji Vasahat, G.1.D.C. Phse-2, K-1/240/P-4, Rajkot-360

Guijarat, India

D03,

Date of Registration

25/08/2008

Title

Handle

Priority:-
NA
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Design Number 218094

Class 08-06

1)Solar Industries
Aji Vasahat, G.I.D.C. Phse-2, K-1/240/P-4, Rajkot-360003, Gujara

—~+

India

Date of Registration 25/08/2008
Title Handle
Priority:-

NA

Design Number 218152
Class 08-08

1)Nord-Lock AB
Halabacken, SE-830 02, Mattmar, Sweden

Date of Registration 27/08/2008
Title Locking Washer
Priority:-

000886775 27/02/2008 EUROPEAN UNION

Design Number 218159

Class 12-16

1)Mindarika Pvt. Ltd.
Vill. Nawada Fatepur, P.O. Sikanderpur Badda, Manesar, Distt.
Gurgaon, Haryana-122004, India

Date of Registration 27/08/2008

Title Lever Combination Switch for Vehicle
Priority:-

NA
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Design Number

218161

Class

12-16

1)Mindarika Pvt. Ltd.

Vill. Nawada Fatepur, P.O. Sikanderpur Badda, Manesar, Distt.

Gurgaon, Haryana-122004, India

Date of Registration

27/08/2008

Title

Moving Contact used in Toggle Switc

=)

for Vehicle
Priority:-
NA
Design Number 218165
Class 12-16

1)Tata Motors Limited

Bombay House, 24, Homi Mody Street, Hutatma
Chowk, Mumbai 400 001, Maharashtra, India

Date of Registration

27/08/2008

Title

Head Box Assembly

Priority:-

NA

Design Number 218283
Class 09-03

1)Ravissant Pvt. Ltd.

D65

50-51, Commercial Complex, New Friends Colony, New Delhi-110(
Date of Registration 01/09/2008
Title Box

Priority:-
NA
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Design Number

218284

Class

07-01

1)Ravissant Pvt. Ltd.

50-51, Commercial Complex, New Friends Colony, New Delhi-110065

Date of Registration 01/09/2008
Title Bowl
Priority:-

NA

Design Number 218296
Class 19-06

1)Ravissant Pvt. Ltd.

50-51, Commercial Complex, New Friends Colony, New Delh

110065

Date of Registration 01/09/2008
Title Pen Holder
Priority:-

NA

Design Number 218299

Class 07-01

1)Ravissant Pvt. Ltd.

50-51, Commercial Complex, New Friends Colony, New

Delhi-110065
Date of Registration 01/09/2008
Title Dish

Priority:-
NA
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Design Number

218300

Class

07-01

1)Ravissant Pvt. Ltd.

D65

50-51, Commercial Complex, New Friends Colony, New Delhi-110(
Date of Registration 01/09/2008
Title Jug
Priority:-
NA

Design Number

218444

Class

12-16

1)ADM 21 Co., Ltd.

742-6, Wonsi-dong, Danwon-gu, Ansan-si,

Gyeonggi-do, Korea

Date of Registration 08/09/2008

Title Windshield Wiper Blade
Priority:-

30-2008-0032615 28/07/2008 Korea(South)

Design Number 218451
Class 14-02

1)Nintendo Co., Ltd.

11-1, Hokotate-cho, Kamitoba, Minami-Ku, Kyoto-Shi, Kyoto, Japan

Date of Registration

08/09/2008

Title

Repeater for Communication

Priority:-
2008-005647 07/03/2008 Japan

The Patent Office Journal 15/01/2010

929



Design Number

218515

Class

23-01

1)Aquamall Water Solutions Limited
143, C-4 Bommasandra Industrial Area, Off. Hosur Road, Bangalore¢ 560

099, Karnataka, India

Date of Registration

10/09/2008

Title Aqua Sure Platinum Water Purifier
Priority:-
NA
Design Number 218586
Class 06-11

1)Jaipur Rugs Co Pvt. Ltd.

G-250, Mansarovar Industrial Area, Jaipur -302020, Rajasthan, |ndia

Date of Registration 10/09/2008
Title Carpet
Priority:-
NA
Design Number 218621
Class 13-03

1)Moeller Gmbh

Hein-Moeller-Strasse 7-11. -53115, Bonn, Germany

Date of Registration

18/09/2008

Title

Electrical Connector

Priority:-

DE 40 2008 001 729.303/04/2008 Germany
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Design Number 218638
Class 08-01

1)Dawn Industries

A-3A & 3B, Pologround, Indore M. P., India

Date of Registration 18/09/2008
Title Hoe
Priority:-
NA
Design Number 218791
Class 31-01

1)Crompton Greaves Limited

6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 03

Maharashtra, India.

Date of Registration

26/09/2008

Title

Mixer Grinder

01

Priority:-
NA
Design Number 218799
Class 12-16
1)Scania CV AB
151 87 Sodertalje, Sweden
Date of Registration 26/09/2008

Title

Right Side Skirt

Priority:-

2008/0205 08/04/2008 Sweden
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Design Number 218800

Class 12-16

1)Scania CV AB
151 87 Sodertalje, Sweden

Date of Registration 26/09/2008

Title Bumper Cover Corner Part
Priority:-

2008/0204 04/04/2008 Sweden

Design Number 219058
Class 13-03

1)Ajanta Limited
Orpat Industrial Estate, Rajkot Highway, P.B. No. 115, morbi-363 641,
State of Gujarat, India

Date of Registration 13/10/2008

Title Socket

Priority:-
NA

Design Number 219066

Class 13-03

1)Ajanta Limited
Orpat Industrial Estate, Rajkot Highway, P.B. No. 115,
morbi-363 641, State of Gujarat, India

Date of Registration 13/10/2008

Title Socket with Indicator & Switch
Priority:-

NA
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Design Number

219241

Class

02-02

1)Swatch AG (Swatch SA) (Swatch Ltd.)

Jakob-Stampfli-Strasse 94

, Biel/Bienne, Switzerland

Date of Registration 16/10/2008
Title Display Unit
Priority:-

DM/070063 29/04/2008 WIPO

Design Number 219326

Class 12-11

1)Safary Bikes Limited

E-650, Focal Point, Phase-V, Ludhiana-141010 Punjab, Ihdia
Date of Registration 20/10/2008
Title Bicycle
Priority:-
NA
Design Number 219486
Class 25-01

1)John Clement Preston

196, Silverwater Road, Silverwater, NSW 2128, Australi

Date of Registration

30/10/2008

Title

A barrier panel

Priority:-

11996/2008 30/04/2008 Australia
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Design Number

219571

Class

27-05

1)Calico Brands, Inc.

2055 South Haven Avenue Ontario, California 91761 United States

America 2)Scripto-Tokai, LLC.

of

Date of Registration 06/11/2008
Title Lighter
Priority:-

29/318,328 16/05/2008 U.S.A.

Design Number 219721
Class 28-01

1)Troikaa Pharmaceuticals Ltd.
Commerce HOuse 1, Satyamarg, Bodakdev, Ahmedabad-380054,

Guijatar, India

Date of Registration

17/11/2008

Title Lozenge Holder with Cap Type Lock
Priority:-

NA

Design Number 219866

Class 12-15

1)Michelin Rechaerche ET Technique, S.A.
Route Louis Braille 10, CH-1763 Granges-Paccot, Switzerland
2)SociA©tA© DE Technologie Michigan

Date of Registration 25/11/2008
Title Tire Tread
Priority:-

29/322,442 05/08/2008 U.S.A.
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Design Number 219892

Class 12-08

1)Abdallah Bassam
27, rue Robert de Flers, 75015, Paris, France

Date of Registration 28/11/2008

Title Automobile

Priority:-

NA

Design Number 219923

Class 05-05
1)Charming Apparels (P) Ltd.

402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110006, India
Date of Registration 01/12/2008
Title Textile Fabric
Priority:-

NA
Design Number 220107
Class 13-03

1)E-Square Alliance (P) Ltd.
512, New Delhi House, Bara Khamba Road, New Delhi-110001, India

Date of Registration 08/12/2008

Title Electrical Panel Lockout
Priority:-

NA
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Design Number

220183

Class

05-06

1)Shemaroo Entertainment Pvt. Ltd.

Shemaroo House, Plot No. 18, Marol Coop. Industrial Estate, Off

Andheri- Kurla Road, Andheri (E), Mumbai- 400 05 Maharashtra, India

Date of Registration

15/12/2008

Title Plastic Foil (Self Adhesive)
Priority:-

NA

Design Number 220306

Class 07-06

1)J. P. Steel Products

Saraswati Industrial Estate, Unit No. 10, 2nd Floor, Jay Ambe, Bhya

Mumbai, Maharashtra, India

ndar,

Date of Registration

18/12/2008

Title Table Stand for Domestic Utensils
Priority:-

NA

Design Number 220503

Class 15-01

1)Greaves Cotton Limited

Industry Manor, Appasaheb Marathe Marg, Prabhadevi,
Mumbai 400 025, State of Maharashtra, India

Date of Registration 26/12/2008
Title Gear Box
Priority:-

NA
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Design Number 220504

Class 15-01

1)Greaves Cotton Limited
Industry Manor, Appasaheb Marathe Marg, Prabhadevi,
Mumbai 400 025, State of Maharashtra, India

Date of Registration 26/12/2008
Title Gear Box
Priority:-

NA

Design Number 220512
Class 13-03

1)Cosmo Electro Industrial Pvt. Ltd.
522, Laxmi Plaza, Laxmi Industrial Estate, New Link Road,
Andheri (West), Mumbai 400 053, Maharashtra, India

Date of Registration 29/12/2008
Title Switch Plate
Priority:-

NA

Design Number 220536
Class 09-01

1)Nayasa Homeware
Survey No. 367/16 & 378/2 Kachigam, Nani Daman, Daman - 396 210,
(Union Territories) Daman Union Territories, India

Date of Registration 29/12/2008
Title Bottle
Priority:-

NA
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Design Number

220537

Class

09-01

1)Nayasa Homeware

Survey No. 367/16 & 378/2 Kachigam, Nani Daman, Daman-396 21

Daman Union Territories, India

01

Date of Registration 29/12/2008
Title Bottle
Priority:-

NA

Design Number 220538
Class 09-01

1)Nayasa Homeware

Survey No. 367/16 & 378/2 Kachigam, Nani Daman, Daman-396 21,

Daman Union Territories, India

01

Date of Registration 29/12/2008
Title Bottle
Priority:-

NA

Design Number 220539
Class 09-01

1)Nayasa Homeware

Survey No. 367/16 & 378/2 Kachigam, Nani Daman, Daman-396 21

Daman Union Territories, India

Date of Registration 29/12/2008
Title Bottle
Priority:-

NA

0,
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Design Number 220586

Class 03-01

1)R. P. Enterprises
57/453, Siddharth Nagar, Road No. 13, Adarsh Vidyalaya Marg,
Goregaon (West), Mumbai-400104, Maharashtra, India

Date of Registration 30/12/2008
Title Jewel Box

Priority:-

NA

Design Number 220593
Class 07-99

1)MA Design India Private Limited
C-26. Sector, 63, Noida-201301, U.P. India

Date of Registration 31/12/2008
Title Tray
Priority:-

NA

Design Number 220597

Class 07-01

1)MA Design India Private Limited
C-26. Sector, 63, Noida-201301, U.P. India

Date of Registration 31/12/2008
Title Platter
Priority:-

NA
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Design Number

220603

Class

07-01

1)MA Design India Private Limited
C-26. Sector, 63, Noida-201301, U.P. India

Date of Registration 31/12/2008
Title Bowl
Priority:-

NA

Design Number 220604
Class 07-01

1)MA Design India Private Limited
C-26. Sector, 63, Noida-201301, U.P. India

Date of Registration 31/12/2008
Title Jug
Priority:-

NA

Design Number 220608
Class 07-99

1)MA Design India Private Limited
C-26. Sector, 63, Noida-201301, U.P. India

Date of Registration

31/12/2008

Title

Scoop

Priority:-
NA
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Design Number

220694

Class

08-05

1)Flovel Valves Pvt Ltd.,

1201, Phase IV, G.1.D.C. Estate, Vithal Udyognagar 388121

Dist-Anand, Guijarat, India.

Date of Registration 07/01/2009
Title Valve
Priority:-

NA

Design Number 220697
Class 08-05

1)Flovel Valves Pvt Ltd.,

1201, Phase IV, G.1.D.C. Estate, Vithal Udyognagar 388121, Dist-A

Gujarat, India.

nand,

Date of Registration 07/01/2009
Title Valve
Priority:-

NA

Design Number 220874
Class 02-03

1)Mohan Industries.,

Plot No. 20/6/4, Site IV, Industrial Area, Sahibabad, Ghaziabad, UP

India.

Date of Registration 21/01/2009
Title Helmet
Priority:-

NA
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Design Number 221121

Class 23-03

1)Leister Process Technologies.,
Galileostrasse 10, CH-6056 Kaegiswil, Switzerland

Date of Registration 09/02/2009
Title Heating Element
Priority:-

001074975 26/01/2009 U.K.

Design Number 221151

Class 02-04

1)Priyanssh Plastic
15/2, Upsidc, Industrial Area, Sikandra, Agra (U.P), India.

Date of Registration 11/02/2009

Title Sole for Footwear
Priority:-

NA

Design Number 221342
Class 06-01

1)Tdw Furniture Pvt. Ltd.
Next To Sundervan, Nr. Iskon Plaza, Satellite Road, Ahme®8iadi5
Gujarat, India.

Date of Registration 23/02/2009
Title Chair
Priority:-

NA
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Design Number 221343

Class 06-03

1)Tdw Furniture Pvt. Ltd.
Next To Sundervan, Nr. Iskon Plaza, Satellite Road, Ahmedabad-380 015,
Gujarat, India.

Date of Registration 23/02/2009
Title Table
Priority:-

NA
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